
GOVERNMEN OF JAMIIVIU AND KASHMIR 

DLPARTMENT OF LAW, JUSTICE AND PARLIAMENTARY AFFAIRS 

(Eslablishnont Section) Civil Socretariat 

Subject. 

Reference: 

() 

(ii) 

(ii) 

Constilution oi the Jammu and Kashmir Socially and 

Educationally Backward Classes Commission- Notification 

of tems and cditions of appointment of Chairperson and 

members thereoL 

GOVERNMEENT ORDER NO: 

DATED) 

U0. No. GAG (Adm) 26/2020-1 dated 08,04.2020 from 
General Acdministralion Department. 

In contnuation to Government Order No: 2230-JK(LD) of 

2020 daled 1903-2020, t: lerms and conditions of the appointment of 

Chaiperson and Members of the Jamms and Kashmir Socially and 

Educationally Backward Classes Commission are hereby notified as 

unde: 

fnagar/ Jammu. 

Copy to the. 

) 

shall be entitled to such salary, 
the ChairpersOn 

allowances and other perks as is admissible to serving 

jicdge ol a High Courl minus the amount of pension

inclucing anv commuled pension thereon; 

No.L.D(Leg)2020/09-|

2236 

09 

Qvery nember other than Chairperson of the Commission 

shall be eniled to last pay drawn ninus the amount of 

pension inch:ding any commuted pension thereon; and 

JK(LD) OF 2020 
04 2020 

the conditions of service of the members which have nol 

been expre:sly provided for, shall be governed by the All 

India Service Rules. 

ComrissIO 

SISTANT. 

By Order of the Lieutenant Governor. 

1 

Sd/ 
(Achal Sethi) 

Shn Jusle (|ktned) G.0. Shama, Chairperson., Jammu and 
Kashrni bocally and Educationally Backward Glasses 

Secretary to Government 
Dated 09.04.2020 



2 

3 

4, 
5 

7. 

Shri. Rup Lal Bharli, IFS (Relird), Menmber, Jammu and 
Classes 

Kaishmir Socialy and Educationally Backward 

Commiseion. 

8. 

Shri, Munir Ahmnad Khan, IPS, Member, Jammu and Kashmir 

Socially and Educationally Backwarcd Classes Cornmiseion. 

Financial Comnissioner, Finance Dopartment. 
Financial Commissioner 

Deparlment. 
6. Principal Secretav to the Hon'ble Lieulenant Governor, Raj 

Bhavan. 

rlealth and Medical Education 

All Principal Secrelaries to Governnent. 

Principal Secretary to Governmernt, Social Welfare Department. 

Joint Secrelary (J&K), Ministry of Home Affairs, Government of 

India. 
10. All Commlssioners/ Secretaries to Government. 

11. Secretary to Government, General Administralion Department. 

12. Registrar Generai, Jammu and Kashmir ligh Court, Jammu. 

13. Principal Secretary to the Lord Chief Justíce, J&K High Court, 

Jammu. 
14. Director Litigation. Jammul Srinagar. 
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(Ashish Gupta) 
Deputy Legal Remembrahcer 
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